FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process
for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF G.C.A. MARKETING PRIVATE

(b). Details of Authorized Representative
Available at:

LIMITED
RELEVANT PARTICULARS
1. | Name of corporate debtor G.C.A. MARKETING PRIVATE LIMITED
2. | Date of incorporation of corporate debtor 09.05.2011
3. | Authority under which corporate debtor is | ROC — Chandigarh
incorporated / registered
4. | Corporate Identity No. / Limited Liability | U52599PB2005PTC028378
Identification No. of corporate debtor
5. | Address of the registered office and principal | F-77, CIVIL LINES BATHINDA PUNJAB-
office (if any) of corporate debtor 115001
6. | Insolvency commencement date in respect of | 16.06.2023 (Copy of the order uploaded on NCLT
corporate debtor website 17.06.2023)
7. | Estimated date of closure of insolvency | 13.12.2023 (180 days from the date of
resolution process commencement of resolution process)
8. | Name and registration number of the | Harish Taneja
insolvency professional acting as interim | IBBI/IPA-002/IP-N00088/2017-18/10229
resolution professional
9. | Address and e-mail of the interim resolution | 236-L, Model Town, Near Mukhija hospital,
professional, as registered with the Board Sonipat -131001
harishtaneja78(@gmail.com
10. | Address and e-mail to be wused for|302, R G Trade Tower, Netaji Subhash Place,
correspondence with the interim resolution | Pitampura, New Delhi — 110034
professional cirp.gcamarketing@gmail.com
11. | Last date for submission of claims 30.06.2023 i.e., 14 days from appointment of
Interim Resolution Professional
12. | Class of Creditors, If any, Under Clause(B) of | Investors in Assured Return Investment Scheme
Sub-Section(6A) of Section 21, Ascertained | floated by the Corporate Debtor
by Interim Resolution Professional
13. | Name of Insolvency Professionals identified | 1. Mr. Gagan Gulati
to act as Representative of creditors in a class | 2. Mr. Nitin Kochhar
3. Mr. Alok Kaushik
14. | (a). Relevant Forms and a) Weblink:

https://ibbi.gov.in/en/home/downloads
b) Weblink: https://ibbi.gov.in/en/insolvency-
professional
Address: 302, R.G. Trade Tower, Netaji Subhash
Place, Pitampura, New Delhi-110034

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a
corporate insolvency resolution process of the G.C.A. Marketing Private Limited on 16.06.2023.

The creditors of G.C.A. Marketing Private Limited are hereby called upon to submit their claims with
proof on or before 30.06.2023 falling fourteen days from the appointment of the interim resolution
professional to the interim resolution professional at the address mentioned against entry No. 11.

The claims may be submitted in specified form in terms of regulations 7, 8, 9 and 9A of The
Insolvency and Bankruptcy Board of India (Insolvency Process for Corporate Persons) Regulations
2016, by the Operational Creditors (except workmen and employees) in “Form B”, Financial Creditors
in “Form C”, workman or an Employee in “Form D”, Authorised Representative of Workmen and

Employees in “Form E”, Any other Stakeholder in “Form F”.




The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry no. 12, shall indicate its choice of
authorized representative from among the three insolvency professionals listed against entry no.13 to

act as authorized of the class mentioned in entry no. 12 above, in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

Date: 19.06.2023
Place: New Delhi

(Harish Taneja)

Interim Resolution Professional

G.C.A. Marketing Private Limited

IBBI Reg. no. IBBI/IPA-002/IP-N00088/2017-18/10229
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nncrs WIAHINDRA RURAL HOUSING FINANCE LTD.

E— . GCorporate Office:- Mahindra Rural Housing Finance Ltd. Sadhana House, 2nd Floor,
570, P.B. Marg Worli, Mumbai 400 018 India, Tel: +31 22 66523500 Fax: +91 22 24972741
RO Office/Lucknow Branch Address: 2nd floor, Ashoka Raj Tower, Plot no. CP-162, Sector D-1,
LDA Colony, Near Power House Choraha, Aashiyana, Lucknow, UP-226012
Kanpur Branch Office: 501-211, 5Th Floor, Civil Line Kan Chamber, Near kangaru kids School, Kanpur - 208001

(For Inmovable Property) (Under Rule 8(1) of the Security Interest (Enforcement) Rules, 2002)

Whereas, the undersigned being the authonized officer of Mis Mahindra Rural Housing Finance Ltd, (heremafier referred to as
"MRHFL"), Having s registerad office at Lucknow and Branch Office KANPUR, LUCKNOW under Securitzation and Reconsruction
of Financial Assets and Enforcement of Security Interest Act, 2002 (54 of 2002), and in exercise of powers conferred under Section 13
{12) read with Rule 3 of Security Interest (Enforcament) Rules, 2002 ssued Demand Notice under Section 132) of the said Act calling
upon yiou being the borrowers (names and addresses menboned below) b repay the amount mentioned in the said notice being within
60 days from the daie of recespt of the said nolice.
The bamower mentioned herein above having failed to repay the amount, notice is hereby given to the borrowers mentioned herein
abowve and 1o the publicin general that undersigned has taken Physical possession of the property described herein below in exercise

POSSESSION

NOTICE

Yoo st T T———— o kiR
. _}. Awasthi Complex, Near DM Chouraha, Act, 2002 (the said Act.) read with Rule 3(1) of the Security Interest (Enforcement) Rules, 2002 (the said Rules). |
!

i Hardok241001 (UP), Phone Mo 05852-207603 Notice exercise of powers conferred under Section 13(12) of the said Act read with Rule 3 of the said Rules, the Authorised
Eank ﬂf Ind'a o) Officer of IIFL Home Finance Ltd. (/IFL HFL) (Formerly known as India Infoline Housing Finance Ltd.) has issueq
Sale notice for sale of iImmovable properties APPENDIX-IV-A Under the provisions of Rule 8(6) Demand Notices under section 13(2) of the said Act, calling upon the Borrower(s), to repay the amount mentioneg

E-Auction Sale Notice for Sale of immovable Assels under the Securitization and

in the respective Demand Notice(s) issued to them. In connection with above, notice is hereby given, once again, tq
the Borrower(s) to pay within 60 days from the publication of this notice, the amounts indicated herein below]

Reconstruction of Financial Assets and Enforcement of Securily Interest Act, 2002 together with further inferest from the date(s) of Demand Notice till the date of payment. The detail of the Borrower(s)
read with provision to Rule B(6) of the Security Interest (Enforcement) Rules, 2002 amount due as on date of Demand Notice and security offered towards repayment of loan amount are as under:

Notice is given o the Public in general and in particular to the borrower(s) and (s)/ Guarantor (s) Amount e
Guarantors(s) that the below describad immovable properties mortgaged/charged Mr-Mohammmad-Ali-Mrs{-16-Jun-2023-8-Rs:14,99,:489/ Khasra No 175, Land Area Ad Measuring 650 Sq.Ft
to Bank of India the Physical possession of which has been taken by the Authorized Gx:sal\r)l Ba\r}oh]\cglr. El;Jsman N(Rt:p?\les F%rteen Iaa(k)h Xgr';\)ﬂetAreg Ad6'\1ﬂ8eassu1i:rt]g ggtz.stOdSti(t;., andRBlFI]”t Up’>\l Ared

" 1 i i - " 1, MIr'S. Vanida bano, Inety Nine Ihousan ne easuring g.rL., Sltuated at Gram Ranem Naga
a"'mr E'LE:”" of India will be sold on "As is where Is” "As is what is” and "Whalever (Prospect No. 855881) | Hundred Eighty Nine Only) | Dudauli, Ward-Faizullagan, Lucknow, 226021, U.P, India
RIS LDasia Mr. Durga Singh, Durga | 16-Jun-23 & Rs.13,80,601/- i ing :
The last date for submission of EMD/Documents is 24.07.2023, 04:00 PM Singhr}l, “(I;Fi Shgslini %in%h (EqpﬁesTLhirteendLéqkh (1:407,t1;1\Th Flcéor, Land Arei%‘sgdmeas#rin% 172 ¢ ft
1 s } 1 i r. Vikram singn, Ignty Ihousand SIX arpet Area admeasuring sq. T, Ratan Flane
Date and Time of E-Auction 25.07.2023, [" 100 AM to 04:00 PH} (Prospect No. 971141) Hundred One Only) Narama, Bangar Kanpur Nagar, Kanpur, 208001, U.P., Indi
e Reserve Price (RP) If the said Borrowers fail ‘to make payment to IIFL HFL: as aforesaid, IIFL HFL may proceed against the abov

S| MName & Address of the Borrower/ Description of the 1 ! i J

secured assets under Section 13(4) of the said Act, and the applicable Rules, entirely at the risks, costs and con

Earnest Mons
Nol Guarantor/Amount Outstanding Immovable Property EMD) (7 y sequences of the Borrowers. For, further details please contact to Authorised Officer at Branch Office: 1017,
Branch: Sandila Tenth Floor, Cyber Heights, TC 2/2 and TC 5/5, Vibhuti Khand, Gomti Nagar, Lucknow-226010}

Corporate Office: IIFL Tower, Plot No. 98, Udyog Vihar, Ph-IV Gurgaon, Haryana.

of powers conferred on me under sub section (4) of sechon 13 of the Act read with the Rule B of the Security interest {Enforcement) { |[Borrower: Mis Hifza Traders &|Liand & Buiding situaled al| g Place—tuch Date-20-66-2023 Self-Autt + Officer—For-HFL—Home-Fi Hd
Rules, 2002 Manufacturing, Add. Rampur Ashu,| Part of Gata No. 188Ka, Vil - LSl i
The borrowers menboned herein above in particular and the public in general ane hereby cautionad not to deal with the said property and Sheetala Mandir, Post Sandila, Districl-| Rampur Aasun, Pargana & ¥ 1,13,000/- SR RGTeE
any dealings with the property will be subject to the Charge of M's Mahindra Rural Housing Finance Ltd, for an amount and interest Hardo-c41204 (U.F) Tehsil Sandila, Distt. Hardol Under Section 13(2) offhe Securiisation And Reconstruction of Financsal Assets And Enforcement of Security Interest
thereon ' Proprietor. Mr. Sahabuddin S/o Dilshad Ali, | (U.F.), Area: 148.68 Sq.Mir Ac, 2007 (the said Act.| risad with Ridie 3 (1) of the Securily intarest (Enfrecement) Rules, 2002 {the sad Fules), In
' ' , EEE : ; £ ; i Add. Nichla Ashraf Tola, Barauni, Sandila, | Owner: Mr. Sahabuddin Sio exnercise of powers confermed unser Section 13012} of the said Acl read with Rule 3 of the said Rules, the Aughorised
The Borrower's attenbon is invited to provisions of sub section (B) of Section 13 of the Act. in respect of time available. to redeem the District-Hardoi-241204 (U.P.) Dilshad All, Boundaries: Officer of HFL Home Finance Lid {IIFL HFL) { Formarty known a5 India Infuing Housing Finance Lid) has fsuad
secured assets. Demand Notice Dated: 14.07.2021,| East: Land of Seller, West: eI Rk ki el M d LS ol ode W Bl o ey e oo
: L Shareel ; B[S AN 3 -.-.”.’:E_F.:.F.-. 0 noannecho Owe, nolce 1S Nereby ghien 2 Bl i
Name of the Borrower (s) / Description of Secured Demand Date of APTIOE: T SR 1 SRael T NN 1 o E:ﬁ:ﬂ:r H?'-I;-';r rs:nuul:d-ﬂqul:n Baromer(s) o pay wihin 60 days fram the pubiication ofhis nctice, the amounts indcated heren below, togesher wih
PR : L fssat (iImmovabl Notice Dat Physical axpensas e — e Purtier indanest from thie datedsh of Demand hatice 1@ fhe date ol payrment, Th del ol feSarowes) amount due s
Guarantor|s) R35EL| [‘Ilrl‘lt.l:'ﬂ € olice Liate !"E"I""_a ol Saller on dateof Demand Motica and security offansd fowards repaymant af foan amaunt are as undar-
W LA : e
Property) and Amount | Possession Terms & Conditions:- For detailed terms and conditions of the sale, please refer to -E:::E:L"I‘; _Demand Notice Date & Amount | “E:t‘ﬁ:l:ﬁ';['lg;a‘;f;‘gfwl
oy ~ L 4 % 3 i y - 30 a1 | e : : 16-Jun-2023 P {1 no. 09104
{.| (LC No: 786886 112 SOUTHERN PART OF HNO.T6C | 261212029 18.08-23 the link provided in Secured Creditor's web portal i.e hups_..'.’www.banknﬁndia.m._im Guarantor {s) | o ‘;’mlmﬂﬁfjm:ﬁ“ Thirken | AN that: place and parcel of the pogeny belng - Flat N
KAMPUR Branch) (1), KARRAHI, KANPUR NAGAR, UP- | Rs. 11536485 |  Symbolic R‘éﬁ;gr“;"m"‘““c'amm“:ﬁ-WmFﬂu?Hﬂnho:neHgap- llfc:r rumer-.-:ts.-mng contact e Sandonp N, ok Four e Tty i On | 845, For G Bl Uy Aves i Mg 970 4 Fl,
- : I rE ; nel Manager/Branch Manager of respective Branches at Numbers as given r-Seata Devi Prospect No. 921592 Rs. 4,75,310/- | Block o 11, 28HK | B.C.L Industries and infrastructure
REENA VERMA (Borrower| 208021.. Boundaries : East : House of Possession above, The iiUthU?‘lH}lHI!E'ﬂ‘lﬂﬂ Eirmm;]rm{'.a] { guarantor(s)/ Morgagor(s) is qwr.'-lmi'rlu:r; L?;‘;T;‘gg‘: = #_-:'ll“-‘ﬁ d';_'i’l“ 'ﬁ“' “5';';3“%_'“'? Eﬁm'nfr'ﬁﬁ .:“"’EL' -:I""-'“""'E' ol . Bothinds,
Vot p i i t - | 3 } ¥ .1 3 A, 151001, Punjab india
SUHEEI-!'EI'MHDH:# VERMA  {Co-Borrower] Bajpal Ji, West: 3.66 Meter wide Road, o deposit there total Outstanding, Interest & Other axpenses before tha E-Auction Fapr !' 1Hdsa;“nm unched Ten Orly) o ,:;..I i e Tr——
At E-300 Gun|an Vihar, Bamra, h’,anpur, P - North: Part of HF!USE E!.f GEI’IQE.FEI'I.'I. date. Falling which, the said property will be auctioned, and the outstanding amaount if EI[;a;:n:paﬁ. R EH,M.DW— {Rupess Tiehe EEﬂﬂianEEﬂEr';r'iE: E;mﬁfggweaiﬁ:;}ﬂﬂﬁ:ﬂrﬁml
208027 South : House of Krishna HlshﬂreEEI]pEll any, will be recoverad along with Interest cost MrsMarju Ded  |Lakh Thimy Nine Thousand Eight| Area admeasuring 553 sq. ., Buill up Ansa admeasuring
. STATUTORY 30 DAYS SALE NOTICE UNDER RULE 6(2) & 8(6) OF SECURITY Prospect No Hurdned Forty Uniy) 892 0. 8, Khalha by, SEAESS-Rfs 1602, MBsn bo,
: 19/ : 3 IW-3T1I2, Sheee Ks . Near Pos .
2 [LE No: 541285 F'|I_|:|T ND.-:]&EJH-B, MEHAHﬂm GAM] :9.'1':-.'3]2.1. IE-GE-EJ INTEREST(ENFORCEMENT), RULES 2002 ILT0218502) Ll:llzll,a-::rl;.Lljl:iasrg.;mﬂa!?:;lfﬂ?gnHg:lr sl Office
LUCKNOW Branch) WARD - BHAVANI GANJ LUCKNCW - | Rs. 1848252- Symbolic This may also be treated as notice under rules 6(2) & B(6) of Security Inlerest ¥ the said Borrorwers fail bo make payment fa IFL HFL as a‘r_lnﬁal_‘l_llFL|‘|FL'|I';I'||.[_|:L'-:|:.=_!;]:;1-:JIIIII$| fhe abave secured
MOHAMADD HASEEN |Borrower) 226004.. Boundaries : East : House Possession {(Enforcement) Rules, 2002 to the borrower/s and guarantor/s of the Said loan about astes under Sectian 134) of the said Act, and $he applicable Rulas, antirely at tha risks, costs and consaquencas of the
L [ 1T = . . 3ale i 1 Baomowars. For, furthar dateils pleasa contact to Authorised Officar st Branch Offica: IFL HFL Sapra Complax, Memdew
SABAHASEEN ~  (Co-Borrower] Munna, West: House Ragak Chaudhary, the holding of E-Auction Sale on the above mentioned date Chowk Opposte Bikaner Sweets, Bathinda — 151001 and SCO 21, 5TH FLOORLUDHIANA FEROZGANDHI
A 1A N i el :‘ﬁ?d”;”:ﬂ '3’3‘] ””_’L‘- Soih - Raste Date: 20.06.2023, Place: Hardo Authorised officer, Bank of India ot Ok coprap s . T YR S e e T
Ucknow, up £04 | 10"Wide & House Junai Place: Bathinda & Ludhiana Diate: 20.06.2023 Sd- Autharised Officer, For IFL Home Finance Ltd
3. | (LCNo: 370338 PLOT NOJ30 VILL-FAHIM MNAGAR | 2000172023 15-06-23
[Lucmmlmrancm DUDALI KHANO. 320 WAED | Rs 1272367 | Symbole IPORTAN Form ND: tNC-28———1 :
ANI o ) EAI7L L.I’LG."'.I':JJ .L KNOW : ; . " x {Pursuantto Rule 30 of the Companies PU NJAB & SIND BANH BRANCH OFFICE .
LKUMAR GUPFTA  (Borrower) , eV el Je I:,], 2 i copy,itis not possible to verify its contents. The Indian Before(tlﬂg%ggﬁglo&s:rlﬁrsﬁezn(zj{Ii};;gional (A GovE. of indva Unoertaring) MODEL TOWN, LUDHIANA
RAJAN GUPTA (Co-Borrower) Boundaries - East : 15 Ft Road, West: Express (P) Limited cannotbe held responsible for such Director, Northern Region, New Delhi RULE 8 (1)1 POSSESSION NOTICE (FOR IMMOVABLE PROPERTY
. | - - [ (1)] ( )
MITHLESH GUPTA Plot No. 24, North: Plot of Ashok, South contents, nor for any loss or damage incurred as a| | In the matter of sub-section (4) of Section 13 of| & .
resultof tansactions with companies, associatons o Companies Act, 2013 and clause (a) of Wherecas the Undersigned beoing "Authonzed Officer” of Punjab & Sind Bank, Under the
MONI GUPTA 20 Ft Road individuals acertisina ini s or Publcat sub-rule (5) of Rule 30 of the Companies Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 in
At: 2 Yash Nagar, Rahimnagar Padhiyana POVCLEIS VErISTg I Fsnewspapersof  Lbicalons (Incorporation) Rules, 2014 Exercise of power conferred under section 13(12) read with rule 9 of security interest (Enforcemant)
) ' : ' ' We therefore recommend that readers make AND P S = - e gy, R .
Lucknow, UP- 228010 necessary inquiries before sending any monies or In the matter of AVECON HEALTHCARE Rules, 2002, Issued a demand nolice under Section 13(2) of SARFAESI Act 2002 calling upon the
: entering into any agreements with advertisers or P\I'gvig;?ts(Ig{;:e,\gislig?gg%-lfﬁggOa?tPIIACgi%ZIjS) following Barrower(s) Guarantor(s) to repay the amount mentioned in notice within 60 days of the date of
Place: Lucknow | Kanpur Authorised Officer otherwise acting on an advertisement in any manner ROAD, SECTOR 2 PARWANOO, SOLAN, receipt of the said notice _
Date 20062023 Mahindra Rural Housing Finance Lid. whatsoever. HIMACHAL PRADESH The Borrower({s)Guaranior(s) having failed to repay the amount nolice is hereby given to the
... Applicant Company / Petitioned | barrower{s)/Guarantor{s) and the public in general that the undersigned has taken Symbolic
NOTICE is hereby given to the General Publid | haesession of the property described here below in Exercise of the power conferred on him/ her under
that the Company proposes to make
application to the Central Government unde sechion 13(4 ) of 2aid ACT read wath rule 8 of the said rules
mﬁ?ﬁ 1 Section 13(4) of the Companies Act, 2013 The Borrower(s)/Guarantor(s) in particular & the public in general is hereby cautioned not to deal
e CH"E,!,FH;.,B:E!ILE @ Canara B_a n k’ RE:GUETI}' SECtlﬂn, Pﬂ“:h ku IE seeking confirmation of alteration of thq |with the said property and dealing with the property will be subject to the charge of the Punjab & Sind
E-maﬂ: rﬂ'CpCﬂrEC@Ea nara bank‘cnm Memorandum of Association of the Compan Bank, Model Town, Ludhiana, for an amount mentioned herein below, besides interest and other
' d in terms of the special resolution passed at th charges/expenses against calling account
fifeaks SynaicateBank i i t
Cﬂntaﬂt Nﬂ. ?ﬂ09?2 ?632, 6395959? 53 iﬁr: %gﬂ%%gg?gﬁﬂgg&%#ﬂg gﬁa:]?} The Borrower(s)/ Guarantor(s) attention is invited to provisions of Sub-Section (8) of Section 13
its Registered Office from "State of Himachal | ©f the Act, in respect of time available to redeem the secured assel(s)

the website www.indianbankseauction.com, www.canarabank.com, www.ibapi.in

will be sold on"As is where is","Asiswhat is", and”“ Whatever thereis” in E auction arranged by the service provider M/s CANBANK

COMPUTER SERVICES LIMITED Contact: Mr. Pakhare DD (9480691777/8553643144). Email id: eauction@ccsl.co.in through| | Mmisty of Corporate Affairs, B-2 Wing, 2nd | Gaddowal Road, Kohara,|Tehsil & District Ludhiana. Registered with
Ludhiana. Address : 3.|Sub Registrar, Ludhiana vide vasika No. [t!hereon

(14) days from the date of publication of thi | StreetNo. 2, Amarpur, Daba| 13610 dated 11.12.2009 in the name of addressee No. 1 i.e. M/s Makkar

notice with a copy to the applicant Companyl |3 i Road Ludh .| Steels Private Limited
LAST DATE OF RECEIPT OF EMD ls 20 -0?-2023 UPTO 5:00 PIM'I at its Registered Office at the address EJ?EEL; 2.;?1. .I!|.|'.'?..J-,I:rj I'::-:Jr:'l-?taf S/o Sh. Ravinder Pal, Address : 1. 408-R. Modal Town Ludhiana-141012

Floor, Pt. Deendayal Antyodaya Bhawan, CGO
Complex, New Delhi-110003 within fourteen

the Regional Director, Northern Region] |[Zaherbali, Lakhowal|Wakia Village Lakhowal, Hadbast No. 190, [€8.02 2023 plus further interest

E-AUCTION SALE NOTICE by v Whow ot B b & Description o st | Dt | Smomtmps
SALE NOTICE OF IMMOVABLE ASSETS UNDER THE SECURITISATION AND affelciied dby]cf, ihe f%rloposed change gf l,th Borrower|s)iGuaranior(s) Immovable Property Demand Notice | P SN nd Notice
I I( mpany m : .

RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, e on the  MCAZ1 . porta| |Sorowers : Mis Makkarlimmovable Property| 28.03.2023 117.06.2023] Rs.2,0478,967.52
2002 UNDER RULES 8(6) & 9 OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002 (www.mca.govin) by filing investor |Steels Pvi. Lid. Address :|measuring 9 Kanals comprised in Khasra|(Rs. Two Crore Four Lacs
— . — . . T complaint form or cause tobe ~deliveredof |1. 408-R, Model Town|Ne. 43//7/2/2-8/2-12/2-131 -14/1-17/2-|Seventy Eight Thousand Nine
Motice is hereby given to the publicin general and in particular to the Borrower (s) and Guarantor (s) that the below described immovable send by registered post his /her objectiond L udhiana-141012 |18-19-20/1. Khata No. 194/208 |Hundred Sixty Seven & paisa
properties mortgaged/charged to the Secured Creditor, the possession of which has been taken by the Authorised Officer of Canara Bank ﬁ?spfﬁgffn?é:; :ﬁédgyguﬁbast'g?ég%gg%ﬁ% Address : 2. Near BabalJamabandi year 2006-07. Situated at|[Fifty Two Only) as on

and other charges accrued

mentioned below:-

\ KASAULI ROAD, SECTOR 2 PARWANOO, Address ;: 2. House No. D-10, Le Palm Apartment, Basant City, Pakhowal Road, Ludhiana-142022. 3. Sh
DATE n F E Au CT I ON Is 24 07 2023 1 2 a 30 P M TD 1 a 30 P M SOLAN, HIMACHAL PRADESH For& onbehafol [Sudanshu Jindal S/o0 SH. Ajay Kumar Jindal, Address : 1. 408-R, Model Town Ludhiana-141012. Address
- = a - bkt AVECON HEALTHCARE PVTSE'}'? : 2. House No. D-10, Le Paim Apartment. Basant City, Pakhowal Road, Ludhiana-142022 4. Smt. Renu
(with unlimited extension of 5 minutes duration each till the conclusion of the sale) RAJESH AGGARWAL DRECTOR) | [Jindal Wio Sh. Ajay Kumar Jindal, Address : 1. 408-R. Model Town Ludhiana-141012. Address : 2. House
| Date : 20.06.2023 | PI DINS: 0|0247429 No. D-10, Le Palm Apartment, Basant City, Pakhowal Road. Ludhiana- 142022
© x oo 5 R E[ ; o B S . 2U.Uo. . n
SL | Branch Name/ Name & Address of Brief Description of Total Liabilities as Reserve Price IE:IJ"”H}_I ’f‘E“h’l'EII | ate ace : Sola O - 19.08.2033 ey e e x -
No.|  the Borrower(s) | Guarantor(s) Propertylies on specified Date fin Rs.) eposil (ML) | IFSC CODE 2]
i (in Rs.) Possession Type
LI L Residential House No. 192,[Total liabiliies as on Rs. Rs PR DEBTS RECOVERY TRIBUNAL CHANDIGARH (DRT 2)
utheri R Ghel road, Heera Nagar|31.03.2021; , % FORM A 1st Floor 5C0 33-34-35 Sector-17A, Chandigarh
(Autharized Dfficar) ; g 650 1akhs | .85 lakhs o sy FORM A st Floor ector , Chandigar
M. Sandeeg Kumar, (I 85728-02030 :z:d;_gmﬂ E:iaaéﬁj of 46 sq gi.ﬁﬁf.JgHE;E:Siﬁg; S S T PUBLIC ANNOUNCEMENT (Additional space allotted on 3rd & 4th Floor also)
E-mail; ch2030@canarabank.com racovery ,if any) SYMBOLIC POSSESSION TRl s Ui aobet b ripalidosnd Sl BT DEMAND NOTICE
T : . : NSONVENCY REs0ILNON Frocass 10F LOrparala Farsins) sequiations,
1. Sh. Sher Singh S/o Sh. Roop Singh {Borrower) H No. 192, Ghel Road, Heera Nagar, Ambala City-134003. 2. Smt. Manju W/o Sh. Sher Singh L FD THE ATTENTION GTHE BREDITRE OF NOTICE UNDER SECTIONS 25 TO 28 OF THE RECOVERY OF DEBTS &
(Co-Borrower) H No. 192, Ghel Road, Heera Nagar, Ambala City-134003. 3. Sh. Ram Kumar Singh S/o Sh. Mahavir Singh (Guarantor) H Mo. 192, BANKIRUPTCY ACT, 1993 ANID RULE 3 QF SECOND SCHEDULE TO THE
Ghel Road, Heera Nagar Ambala Gity-134003, G.C.A. MARKETING PRIVATE LIMITED | INcomETAX ACT, 1961,
S (anarz E-'n- LT NI R EM T of shop noe 01 as per sale|Total liabilities as on Rs R RELEVANE FARTICIN AR RC/191/2022 i E o
J e B (od no 570 dated 24.09.2014]11 08 2023 : o 209272434 ' [Name of Corporate Deblor 6.C.A. MARKETING PRIVATE LIMITED
(Autherized Officer] et ol - : 2570 lakhs | 260 lakh M/S PR TEXTILES
: certified copy 2912 dt|Rs. 16,69,401.77/- akha arns CNRBOD18285 | 2. | Dt of incorparation of Corporatis Deblor | 09,05.2011 To,

Mr, Sandeep Kumar (M) 7496518285

23.06.2017. original sale deed|plus further interest & other charges .(minus

3. |Authority under which Corporate Delitor is H-EE—Chalid-gar!l

Camp Radaur road, Yamunanagar,Haryana-135001. 3. Smt. Poonam Rani W/o Sh. Tilak Raj Kapoor (Guarantor) H No. 288/18 Camp Radaur i

dafaulting purchasear.

auction process.

liabilities/encumbrances from the concermed authorities to their satisfaction before submitting the bid, The purchaser shall not be entitled 1o make any

sale again, in its absolute discrebon, Further, all costs, expenses incurred by the bank on account of such resale shall be bome and paid by the

(I} Demand Draft/Pay order towards EMD amaount. If paid through RTGS/NEFT, acknowledgement receipt thereof with UTR No.

(i) Fhotocopies of PAN Card, 1D Proof and Address proof. However, successful bidder would have (o produce these documents in original to the Bank
al the tima of making payment of balance amaount of 25% of bid amaunt,
(iii) Bidders Mame. Contact No. Address, E Mail Id.

(iv) Bidder's Afc details for online refund of EMD,

(g) EMD deposited by the unsuccessful bidder shall be refunded to them. The EMD shall not carry any interest.
{h) Auction would commerce at Reserve Price, as mentioned above. Bidders shall improve their offers in multiplies of Rs, 5,000/~/Rs. 10,000/- The
bidder who submits the highest bid (above the Reserve price) on closure of Online auction shall be declared as successful bidder. Sale shall be
confirmed in favour of the successful bidder, subject to confirmation of the same by the secured creditar,
(i) The successful bidder shall deposit 25% of the sala price {inclusive of EMD already paid), immadiately on daclaring him/her as the successful
bidder and the balance within 15 days from the date of confirmation of sale by the secured creditor. If the successful bidder fails to pay the sale price.
the deposit made by him shall be forfeited by the Authorised Officer without any nolice and property shall forthwith be put up for sale again.

{j! For sale proceeds of Rs. 50 (Rupees Fifty) lacs and above, the successful bidder will have to deduct TDS at the rate 1% on the Sale
proceeds and submit the original receipt of TDS certificate to the Bank.
(k) All charges for conveyance, stamp duty/GST registration charges etc as applicable shall be bome by the successful bidder anly.

(1) Authorized Officer reserves the right to postpone/cancel or vary the terms and conditions of the e-auction without assigning any reason thereof,

(m) In case thera are bidders who do not have access to the intermet but interested in participating the e-auction, they can approach concerned
Regional Office, as a facilitating centre. For further details, Contact Mo, TODST2TE32, 63095859753, E-mail: rocpcareci@canarabank.com b ek S

Ia acl a5 authonsed rapresenlaleg ol cediars | 3 Mr. Mitin Kochhar

Addrass: 302 LG, Trada Tower, Malai Subhash
Plece, Fitempura, Naw Dalhi-110034

Modice is heresy given that the National Company Law Trbunal has ordered The commeancement of a

subimif tha claimes with proofin person, by post o by electmonic means.
& financial credilor belonging to 3 class, as listed against B enlry no. 12, shall indicata #s chaice of

as authanized of ha class mentianad ineniry no. 12 sbove, in Foem CA,
Submission af false or misleading proofs of claim shall attract penalties.

Dade : 19062023 Intesim Resolution Professional for G.CUA. Marketing Private Limitad
| Place: New Deiby BBl Rig. Ma,: .HEI-'.I-'J"--m?.'IF'-HEI:IUﬂE'?L:1'-'-1I:'-'*UI:*E!-L

{CD 1) M/s Pr Textiles Through Its Proprietor Shri Meeraj Son Of Shri Ashok
Kumar, Plot No. 628, H5IDC, Phase |, Barhi, Sonepat Haryana, Sonipat,-0
{CD 2) Shri Meera] S/o Shrl Ashok Kumar Besident Of VPO Tharu, District

Also At: Shri Neeraj Son Of Shri Ashok Kumar

(2 ET PRSI ETEI TN 6 1 48 dt (09.01.2018 in the|recovery |if any) SYMBOLIC POSSESSION noarporatad | ragistered
M/s Kapoor Jewellers (Borrower) name of Smt. Poonam Rani Wio Shri Tilak Raj Kapoor having area 43 sq yards covered area 43 sq yards 4. |Comarate |dentty HE.."l.'HEE ;-_iﬂ'f':r“? U52359PBZ00SPTCOZE37E
Shri Tilak Raj Kapoor s/o Valeti| situated at shop no 01 camp road Radaur Yamunanagar. E_E-Tﬂl-ﬂhr M-:';E.I__ uFI-'J'Erlﬁ’.'E_Dhl::I..{ — _ Sonepat Haryana.
Ram Shop No, 01 Radaur road, Camp, Yamunanagar Haryana-135001, 2, Shri Tilak Raj Kapoor s/o Sh. Valeti Ram (proprietor) H No, 288/18 :urrr:p-':I Eu;:fgll:'“r;ﬁ{,r;:{;;e Dablof E,;;n?iah_l;;lﬁl't':::s' P

Also At: Resident OF Shri Ram Marg Opposite Indo Farm House Sactor-25,

e e ! - €”"— ", ect ik |
road, YamunanagarHaryana-135001. 4, Sh, Jugal Kishore S/o Sh. Valeli Ram (Guarantor) H No, 28818 Camp Radaur road, b LZE’&EFE{{EE;EEE& i lﬁ'mﬂﬁuﬁﬂﬁ E%Egﬂgd; kel ”T“_ 4 EUHEP‘“ Ranyana; _ ) _
Yamunanagar,Haryana-135001. 7 Esiiaiod date & doams aohercy 1412 ;Fﬂﬁ |1ﬂl:'da':$*“.|:|“|* ”;E e This is ta notify that as per t.I'IE." Hecnl.lx.?-ry Certificate issued in pursuance of

Lanara Bank- Radaur Branch, All That Part & Parcel Of The|Total liabilities as on Rs. Rs. 209272434 |resaluion process commencement of esoluion proess) E:f::n?;isﬁeﬂ ::EHTZ'PFESEE}EBEEEEE S HE;:GFEIH'TE;;F:'IIHE:E:;
(Autharized Officer] Property Situated At Shop No.|08.06.2021 279 00 lakhs 290 lakh B, |Name and Regstrafion number of fhe Harish Taneja s I in : an amoun Dd 5 Gt . :
gepie 61, New Grain Market, Radaur, |Rs. 27,12,294 40/- : -FH kg CNRBOD02055 nsolvency prafessional acing as Inserm | Reg. Mo.: IBBIIPA-0D02/IP-NDODE!201T-16/10228 {Rupees Fifty Lakhs Twenty One Thousands Five Hundred And Faise Cight
AL RWETT ALY RISI I i Sgle Deed Mo, 1713|pius further interest & other charges (minus _|Resolution Professignd =~ | | || Only) along with pendentellite and future interest @ 10% Compound Interest
E-mail: ch2055@canarabank.com Dated 27.01.2009 Owned By|recovery ,if any) SYMBOLIC POSSESSION 9, [Address & emall of ®e interim resclution | 236-L. Model Town, Near Mukhija Hospial, Yearly w.ef 01/10/2020 till realization and costs of Rs 53000 (Rupees Fifty
1. Mis Shri Ganesh Trading Co.|Smt. Reshni DeviW/o Mr. Rampal professional, as registared with the board | Sanipat -131001, E-mail: harishtanea? Bdagmai.com Three Thousands Only) has become due against you {(Jointly and severally/
UL ' : e : ; 0| Address end e-mail to be used for | 302, R G Trade Tower, Netsji Subhash Plage, Fully/Limited).
Shop No. 61, new Grain Market Radaur-Distt-Yamunanagar-135133. 2. Sh. Rampal S3/o Sh. Piru Ram Village Khurdban, Radaur Distt- 10, wria b o idcrediaiing ] ua'l R B iy ki e : T :
GO NIC et e as Pitampura, New Delhi - 110034 2.You are hereby directed to pay the above sum within 15 days of the receipts
Yamunanagar-135133. 3. Smt. Roshani Devi W/o Rampal Village Khurdban, Radaur Distt- Yamunanagar-135133. Resclution Professional E-mail: cirp.gcamarketing@gmail com - pay ¥ P
1 e . - : of the notice, failing which the recovery shall be made in accordance with the

Other terms and condition 1| Last date for submssion of claims 30.06.2023 (1.2, 12 days from appoiniment 5 {Debts D Banks and Fi ial institutions Act. 1993 and Rul

(a) The property is baing sold with all the existing and further encumbrances whether known or unknown to the bank. The Authorized officer/Secured T, pre e o |D1 Inkerem Resolufion Pm{ﬁf'm“' ! }EED”EF’:!D ks Ubemtankrana Hnavsepinstien: Sl Sl

Creditor shall not be responsible inany way for any third party claimsfrights/dues. The purchaser should conduct due diligence on ali aspects related 12 ;‘b’ﬁg :Ic'[ ,::mlﬁ?ﬁilﬁ T?ggﬁfamdln y g;f;rlﬁ';.'g:lﬁ"ﬁ frj%;rr;:':::gﬂlr bt ol e _

to the property to his satisfaction, The bidder are advised to in their own interest to satisfy themselves with the title and correctness of athers details #a Interien Rosokufion Profassional : 3. You are hereby ordered to declare on an affidavit the particulars of yours

pertaining to the secured assets including the sizefarea of the immovable secured asset in guestion and also ascertain any other dues 13 | Mames of insalvency professionals identified | 1. Mr, Gagan Gult assets onor before the next date of hearing.

4. You are hereby ordered to appear befare the undersigned on 22/06/2023 at

- ) c ; : : i inaclass (threa names for eadh class) 3 M Nk Baushik
claim against the authorized officer/Secured Creditors in this regard at a later date. 1T Foteniat o e :.I I.r:';:ql?-:k- ::;*-&uﬁ P e 10:30 a.m. for further proceedings.
(b} In the eventof any defaull in payment of any of the amounts, or if the sale is not completed by reasons of defaull on the part of the purchaser! bidder i) Ot o sushrinod rapresentaiives | b) Weblink: h“ﬂ:'@ i ooy Il.m.ﬂm,:.ﬁ'm,., % 5. Inaddition to the sum aforesaid, you will also be liable to pay:
within the aforesaid time limit, the bank shall be entitled to forfeit all monies paid by the purchaser/bidder till then and put up the secured asset(s) for gre available at professanal ta) Such interests as is payable for the period commencing Immediately after

this notice of the certificate / execution proceedings.

b All costs, charges and expenses incurred in respect of the service of this
(c) .&un:tmn.-bﬂt?mg shall be only through ."Dnllne Electronic Bidding thfnugh the website 1.-'.-'1.-'.."«'..'.|n|:||a|r1 banhs:eauctmn.uﬂm (Mention the website) comparaliinsolvency rescliion procass oftha B.6.A. Marketing Private Limited on 16.06.2023 natice and warrants and ather processes and all other proceedings taken for
Bidders are advised 1o go through the website for detailed terms befora taking part in the e-auction sale proceedings.
|d) The property can be inspected, with Prior Appointment with Authorized Officer, on or before the date of submizsion of EMD ie. 20.07.2023 proof on o balore 30.06.2023 faling fourlean days from the appantmant of e inbarm resoiilion

(&) The property will ba sold for the price which is more than the Resarve Price and the participating bidders may improve their affer furtherduring prafessional b tha infanmm resclutian prafeszional al the addoess manlicnad againstantry No. 11,
The clairns may be submitted o spacified [orm in berre of regulations T, 8, 9 and 38,01 The Inscivency and 17/05/2023
Bankruplcy Board of India (Inscivency Process for Corporate Persons) Requlations 2016, by the CAMNARLBAMEK

The creditors of G.C.A. Markeding Private Limited are hereby called woon to submit their ciaims with recavering the amount due,
Given under my hand and the seal of the Tribunal, on this date:

(f) EMD amount of 10% of the Reserve Price is to be deposited by way of Demand draft in favour of Authorized Officer of respective Canara Bank Gperaonal Credilors {exoapt workmen and employees} in “Fonn B, Financial Crediors in “Form C, B8 £ 1 e ar cE - TOR 14 SONEPAT. HARYANA
Branches, OR shall ba deposited through RTGS/NEFT/Fund Transfer to credit of account of respective Canara Bank Branches. on or befora workmian or an Emploves in “Form D7, Autharzed Represantaliva of Workmean and Employaes in "Form ' '
20.07.2023 by 05.00 pm £ Any ofher Stakeholdar in"Farm £~ You are directed that the payment made, if any, by the Certificate Debton(s) be

Tha Bnandal cradilors shall subsnil Sheir claims with proal by alaclranic means anly. A8 albar cradibons may credited to the consolidated account of all debts due in this case from the
Certificate Debtoris) and the Recovery Officer kept posted with the payment
autharized rapresentzfve from amang the thres nsolency profassionals listed against entry no. 13 1o act position regularty.
The consolidated account so maintained will be subject to the verification of
{Harish Tanefa) ] the Recovery Officer. You are further directed to submit an up to date
statement of the total claim in respect of the above matter and full details of
property particulars wherefrom the recovery of the debtis to be made,

Mote : Strike out whichever is not applicable.

SPECIAL INTRUCTION/CAUTION

STATUTORY 15/30 DAYS SALE NOTICE UNDER THE SARFAESI ACT, 2002

Date :- 20.06.2023

financi“.ep. .in

PLACE : PANCHKULA

Authorized Officer, Canara Bank

=18 k=5 | NL e o ==

DA I I -
\ T EE T . e ......
S FiINANCIAL EXPRE

Bidding in the last minutes/seconds should be avoided by the bidders in their own interest. Neither Canara Bank nor the e e s = S ey T e T S e e T 0 et e e i '§=$
Service Provider will be responsible for any lapses/failure (internet failure, Power failure, etc.) on the part of the bidder
or vendor in such cases. In order to ward off such contingent situation, bidders are requested to make all the necessary
arrangements/aiternatives such as back-up, power supply and whatever else required so that they are able to

circumvent such situation and are able to participate in the auction successfully.
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